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Subjeet i- POLICY T OR IMPL MPL NT. :
" PROJECTS IN MADHYA PRADESH 2012

(1)  Preamble —

Freray 35 a prime mover of the development of any cconomy. While conventional fuels
lie coal and oil have been the primary sources for energy, their long term availability bas
been an area of concern. Further, their increased usage has led to high concentrations ol
greenhouse gases (GHGs) in the atmosphere, which is a growing concern with regard 1o
global warming and resultant climate changes.

“The current energy requirement of the state of Madhya Pradesh is heavily dependent on
conventional energy sources. The Government of Madhya Pradesh (GoMP) acknowledges
the increasing concern related o climate change, global warming and has recognised (he
Lraent iced to address these issues. The promotion of Renewable Unergy is one of the ke
nicasures Taken by the GoMP in this direction, Today Renewable Encrgy is increasing.y
cecoming an integral part of encrgy security initigtive in the state.

The state of Madhya Pradesh is endowed with high solar radiation with around 300 davs
~car sun. The state of fers good sites having potential of more than 5.5 kWh/ sq.m/per Ja
r :vsmllatmn of Solar based power projects. The GoMP has been promoting the setung

o7 Renewable knergy based power plants through various Policy ipitiatives o0

_atives for Tnvestors/Developers. GoMP had carlier issued the Incentive Policy



